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Batween: Date of QOrder: 28;8;96
Or.P.L.Premni .
X oo hpnlicant
And

1. The Socretary, Agrictltural Scientists Recruitment Board,
Krishi Anudandan Bhavan, Pwsa Complex, Neu Delhi,

2. The Chairman, Agricultural Scientists Recruitment Board,
Krizhi Anusandan Bhavan, Pusa Complex, Naw Delhi..

3. The Secretary, Indian Council of fgricultural Research,
Krishi Bhawvan, New Delhi. '

4, The Directer General, Indian Council of Aaricultural Resear h,
andthe Secrstary, Dept. of Agricultural Rasearch a2 nd Educaliien,
(DARE) Krishi Bhavan, New Delhi - 110 oo1. )

..:RBSpondantsﬁ

Ceunszl for the Applicant : Pr.$.Remakrichna Rao
counsel Por the Respondents :  Mr.NeR.Devraj, Sr.CG5C.

CORAM:
THE”HGN'BLE SHRT B.C.BAKSEMA 3 VICE CHAIMNQN(RLLRHHBAD BENCH

THE HOMYBLE SHRI R.RANGARAIJANG MEMBER ()
THE TRIBUMAL FADE THE FOLLOWING OROER:

Sri Ramakrishna Raa
) respondents. After hearing both the counsel in
when beth sides argued the case stranumusly: The lgarned cgunsel
Sri Remakrishna Rao Por the applicant submitted that he is with=
drawing his case and takes suitable action agter his reprgsentation
dated 28.6.,1996 at Annexure—A is rapliad; In view of the #bove sub-
mission, the 0.4, is dismissed as withdrawn subject to th

s

- 5o HE |
DEPUTY REGISTRAR(I)

fior the applicant and Sri NeR.Deraj for
thiswcase fgr sometime

abﬂ\je.f

No costs.
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Copy to: |
1= The Secrcbar\, fgricultural Scientists Recrultmsn; Boalrd,
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" One cepy to Mr.S.Ramakrishne Ras, Advacate,

Krishi Anusandan Bhawan, Pusa Complex, New Delhi.
The Chairman, Agricultural Scisntists Recru1tment Boagd,
Kriéshi 4nusandan Bhawen, Pusa Complex, New Delhi.

The Secretary, Indian Council of Agricultural Rasaarc ’
Krishi Bhawan, New Delhi,

The Director General, Indian Council of Agrlcultural gszarch
and the Secretary, Dept. of Agricultural Qesaerch znd| Education,
(DARE), Krishi Bhavan, New Delhi.

CAT Hyderabad.

One copy to MEeNeRe DeuraJ,Sr.BGaE,
CAT, Hyderabad,

One copy to Library,CAT,Hyderabad,
One duplicate copy.
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